
NLU Meghalaya launches moot court contest 

https://timesofindia.indiatimes.com/city/shillong/nlu-meghalaya-hosts-1st-moot-court-
contest-in-collaboration-with-nhrc/articleshow/108571552.cms 

Shillong: The National Law University (NLU) Meghalaya inaugurated its 1st Moot Court 
Competition, organised in collaboration with National Human Rights Commission, at 
its campus here on Friday, reports Manosh Das. 

“The competition drew law students from across the country, spotlighting high-level 
debates on crucial human right issues,” a National Law University spokesperson said. 

We also published the following articles recently 

North Korean defectors share human rights violations in country at United Nations: 
ReportNorth Korean defectors recount harrowing experiences at the UN event in 
Geneva, urging for stronger action against human rights violations in their home 
country. The EU is leading a motion to uncover crimes against humanity in North Korea, 
supported by US ambassador Michele Taylor.108541608 

No maintenance from in-laws under CrPC Sec 125: Karnataka high courtKarnataka high 
court ruled against daughter-in-law's maintenance claim under Section 125 of CrPC, 
quashing the Ballari court's order for monthly payments. The court upheld the law 
allowing wives and parents to claim maintenance.108377975 

UP law against conversion covers live-in ties too: Allahabad high courtAllahabad HC 
applies UP's 2021 anti-conversion law to live-in partners, like married interfaith couples. 
Ordered registration for a couple married through Arya Samaj rituals. Protection plea 
dismissed due to non-compliance with law.108474086 
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NHRC issues notice to WB government over human rights violation 
and eco-tourism in Sundarbans 

https://www.newindianexpress.com/nation/2024/Mar/17/nhrc-issues-notice-to-wb-
government-over-human-rights-violation-and-eco-tourism-in-sundarbans 

The petitioner sought NHRC's intervention on the major Human rights violation in 
Sundarbans due to inaccessible social welfare schemes and its politicization, human 
tracking, rampant man-animal conflict. 

NEW DELHI: The National Human Rights Commission (NHRC) has asked the Chief 
Secretary, government of West Bengal to submit an action taken report on the violation 
of human rights and degradation of environment mixed with eco-terrorism in 
Sundarbans area. 

The NHRC has taken cognizance of the petition filed by Supreme Court lawyer and 
noted human rights activist, Radhakanta Tripathy. 

The petitioner sought for the intervention of the NHRC on the major Human Rights 
violation in Sundarbans region due to inaccessible social welfare schemes and its 
politicization, human tracking, rampant man-animal conflict. 

The petition highlighted the issues of tribal land alienation, lack of basic amenities to the 
inhabitants, lack of bare necessities, violation of constitutional safeguard, especially to 
the schedule tribes and other vulnerable strata of society, non compliance of statutory 
provisions including financial irregularities in implementation of projects in the area. 

The petition contended high rates of child marriages, malnutrition, distress migration, 
Communication problems including all weather roads, crossing water bodies and digital 
communication, lack of education and health care, potable drinking water etc. in the 
Sundarbans region.  

The area records highest mortality rate of children drowning across the globe. The Tiger 
widows and the death of sole bread winners due to Man-Animal conflict lead miserable 
life sans State Support. 

Stating failure of the State in preservation of bio diversity, protection of environment., 
Tripathy stated increasing trend of eco-terrorism in the area. 

Suggesting certain measures to tackle the menace, hardships faced in the area, 
Tripathy has requested for investigation done independently and impartially in a timely 
manner, so that the sacrosanct rights of every individual can be protected in the poverty 
stricken people of Sundarbans. 
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He also requested for regular follow up with field visit by a team of officials of the NHRC, 
investigation by its Special Rapporteur, Special monitor. 

Tripathy, who has been fighting for the cause of residents of Sundarbans since 2017, 
said the Government declares Plans and Schemes worth Hundreds of Crores Rupees 
for Sundarbans but due to lack of proper implementation the Problems of Human Rights 
violation continues. 

Human rights defenders and whistle blowers are attacked and threatened in the area. 
Seeking permanent solution of the issue of human rights in Sundarbans, a world 
heritage site, Tripathy contended that the residents of the region have been deprieved 
of their basic human rights for decades despite media coverage, towering claims by 
consecutive Governments and memorandums submitted by the victims to the State 
Authorities. 

Despite the Government of West Bengal has set up Sundarban Affairs Department 
since the year 1994, spreading over 16 Police Stations and 19 Panchayat Samities of 
South and North 24-Parganas districts, the human rights and environment problems still 
persist. 

The NHRC in its order stated “Let a copy of the complaint be transmitted to the Chief 
Secretary, Govt. of West Bengal, Kolkata, through online mode, to ensure the needful 
action and submit an action taken report to the Commission within four weeks.” 

Eco-terrorism’ is a phenomenon of violence to the ecology and environment, which 
disturb the harmony and balance between the natural and the manmade and endangers 
life. It cause great danger to the health and well being of the existing mass and also the 
generations to come. 
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धमŊशाला : NHRC मॉिनटर ने लाला लाजपत राय मुƅ सुधारगृह मŐ ʩव̾थाओ ं का 
िलया जायजा 

https://mbmnewsnetwork.com/himachal-
pradesh/662191/%E0%A4%A7%E0%A4%B0%E0%A5%8D%E0%A4%AE%E0%A4%B
6%E0%A4%BE%E0%A4%B2%E0%A4%BE-nhrc-
%E0%A4%AE%E0%A5%89%E0%A4%A8%E0%A4%BF%E0%A4%9F%E0%A4%B0-
%E0%A4%A8%E0%A5%87-%E0%A4%B2%E0%A4%BE%E0%A4%B2%E0%A4%BE 

धमŊशाला, 17 माचŊ : रा Ō̓ ीय मानवािधकार आयोग (NHRC) के िवशेष मॉिनटर बालकृˁ गोयल ने अपने िज़ला 
कांगड़ा Ůवास के दौरान आज रिववार को लाला लाजपत राय िज़ला एवं मुƅ सुधारगृह का दौरा िकया और 

यहां क़ैिदयो ं को दी जा रही सुिवधाओ ं तथा उनके िलए उपलɩ ʩव̾थाओ ं का जायज़ा िलया। उɎोनें 
अिधकाįरयो ंको कैिदयो ंसे अǅा बताŊव करने और उनकी िशकायतो ंपर सहानुभूितपूवŊक िवचार करने के 

िनदőश िदए। 

     जेल अधीƗक िवकास भटनागर, सीडीपीओ रमेश जागवान और कारागृह के अɊ कमŊचाįरयो ंके साथ 

गोयल ने िविभɄ बैरको ंकी भी जांच की। उɎोनें मुƅ सुधारगृह के तहत कैिदयो ंके िलए ̾थािपत िविभɄ 

ʩावसाियक इकाइयो ं का भी दौरा िकया। उɎोनें मुƅ सुधारगृह के तहत कैिदयो ं के िलए िकए जा रहे 

Ůयासो ंकी सराहना की। 

     गोयल ने मिहला िवंग, रसोई घर और वहां उपलɩ ˢा˖ सुिवधाओ ंका भी िनरीƗण िकया। उɎोनें 

िवचाराधीन कैिदयो ंऔर कैिदयो ंसे िचिकȖा सुिवधाओ ंकी उपलɩता के बारे मŐ पूछताछ की और Ůशासन 

को अǅी ˢा˖ सेवाएं देने के िनदőश िदये। 

      गोयल ने कहा िक मानवािधकारो ंके उʟंघन को रोकने के िलए एनएचआरसी Ȫारा Ůयास िकये जा रहे 

हœ। उɎोनें इस दौरान कैिदयो ंसे मुƅ चचाŊ कर उनके सुझावो ंऔर सम˟ाओ ंको भी िवˑार से सुना तथा 
उɎŐ सकाराȏक रहते Šए अपने जीवन को बेहतर बनाने के Ůयास करने की बात कही। 
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अवैध कोयला कारोबार मे शािमल हœ मंũी और िवधायक 

https://rashtriyakhabar.com/118511/ 

भूपेन गोˢामी 

गुवाहाटी : असम के बƛा मŐ आज  कोयले से लदे कम से कम पांच टŌ क जɧ कर िलए गए. įरपोटŊ के 

मुतािबक, टŌ को ंमŐ िबना िकसी कागजी कारŊवाई के कोयला भरा Šआ था। टŌ को ंको अवैध ŝप से लादे जाने 

की िविशʼ जानकारी के आधार पर जɧ िकया गया था। 

वे किथत तौर पर असम के िशवसागर से भूटान जा रहे थे। पकड़े गए टŌ को ंको इस Ůकार पंजीकृत िकया 
गया था – पीबी 29 एल 9792, एएस 01 पीसी 9529, एएस 02 ई 5827, एएस 04 बीसी 8607 और पीबी 13 

एआर 7363। टŌ को ंके डŌ ाइवरो ंको िहरासत मŐ ले िलया गया और आगे की जांच शुŝ कर दी गई है। 

इस बीच, असम के 16 राजनीितक दलो ंने भाजपा के मंिũयो ंऔर िवधायको ंपर असम और पूवŖȅर राǛो ंमŐ 
अवैध कोयला घोटाले मŐ शािमल होने का आरोप लगाया है। इस बीच, असम के 16 राजनीितक दलो ं ने 

आरोप लगाया है िक भारतीय जनता पाटŎ लोकसभा चुनाव मŐ अवैध कोयला घोटाले का पैसा खचŊ करेगी। 

असम जातीय पįरषद (एजेपी) ने मुƥ चुनाव आयोग, भारत के मुƥ Ɋायाधीश, नेशनल Ťीन िटŌ ɯूनल 

(एनजीटी), रा Ō̓ ीय मानवािधकार आयोग को एक-एक यािचका सौपंी। असम मŐ, नागįरक समाज समूह 

लंबे समय से भारतीय जनता पाटŎ के नेतृȕ वाली राǛ सरकार पर राǛ मŐ अवैध कोयला खनन की 
अनुमित देने का आरोप लगाते रहे हœ। 

अब ये आरोप खुद भाजपा के िकसी मंũी और िवधायक को घेर सकते हœ।माचŊ 2024 के पहले सɑाह मŐ, 
कांŤेस के सद˟ो ंने पũकारो ंको आपिȅजनक तˢीरŐ  िवतįरत की।ं इन तˢीरो ंमŐ एक कŐ ūीय मंũी सुनील 

कुमार गुŜंग के साथ अवैध खनन कायŘ मŐ शािमल होने के आरोप मŐ िदख रहे हœ। 

राǛ भूिवǒान और खनन िनदेशालय के िनदेशक ने 16 माचŊ को भारत के मुƥ चुनाव आयुƅ को िलखे 

एक गोपनीय पũ मŐ गुŜंग का नाम िलया था, िजसमŐ Ɨेũ मŐ अवैध कोयला खनन की सम˟ा को िचि˥त िकया 
गया था. हालांिक, असम जातीय पįरषद (एजेपी) Ɨेũीय पाटŎ ने आरोप लगाया िक असम, अŜणाचल Ůदेश, 

मेघालय और नागालœड मŐ पुिलस, वन और Ůशासन की नाक के नीचे अवैध कोयला खनन, िवशेष ŝप से रैट-

होल खनन, जारी रहा, जबिक 2014 मŐ एनजीटी Ȫारा रैट-होल खनन पर पूणŊ Ůितबंध लगा िदया गया था। 

ǒापन मŐ एजेपी अȯƗ लुįरनजुतक गोगोई और महासिचव जगदीश भुइयां ने कहा िक राǛ मŐ कोयले के 

अवैध खनन और पįरवहन के चलते हर महीने करीब 2,000 करोड़ Ŝपये का अवैध लेनदेन होने का अनुमान 

है. सȅाŝढ़ भाजपा से जुड़े कुछ राजनेताओ ं की भागीदारी असम मŐ एक खुला रह˟ है। ये राजनेता 
अिधकाįरयो ंको कोयला िनकालने के िलए ʩापाįरयो ंको Ůवेश पास जारी करने के िलए Ůभािवत करते हœ। 
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एजेपी ने ǒापन मŐ कहा िक राजनेताओ ंको Ɨेũ से बाहर िनकलने वाले Ůȑेक टŌ क के िलए एक कट िमलता है 

और जबरन वसूली की गई रािश सरकारी अिधकाįरयो ंऔर घोटाले मŐ शािमल Ůभावशाली राजनेताओ ंके 

उǄ अिधकाįरयो ंके साथ साझा की जाती है। इसके अलावा, अवैध ŝप से खनन िकए गए कोयले की भारी 
माũा का पįरवहन पैसे के लेनदेन और कर चोरी के मामले मŐ एक बड़ा मुȞा है। 

इस लेन-देन मŐ करोड़ो ंŜपये शािमल हœ। यह एक बड़ा अवैध रैकेट है और सȅाŝढ़ दल के कुछ शİƅशाली 
सद˟ो ंȪारा िसंिडकेट संरƗण है। यह जानकर हैरानी होगी िक रोजाना 500-600 टŌ क कोयले की ढुलाई 

(अकेले लेडो-मागőįरटा Ɨेũ मŐ) की जा रही है और कमीशन की रािश 70,000 Ŝपये से 75,000 Ŝपये Ůित टŌ क 

है। 
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